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t [SETTING UP OF OIL REFINERIES

462. SHRI NAWAB SINGH CHAU-HAN:
Will the Minister of STEEL, MINES AND FUEL
be pleased to state:

(a) the progress so far made in
connection with the setting up of oil refineries
in the States of Assam and Bihar;

(b) the amount proposed to be spent on
each refinery and how it will be obtained;

(c) the country from which the machinery
for those refineries will be procured and the
manner in which their price will be paid; and

(d) the capacity of those refineries? ]
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t{THE MINISTER ofF MINES AND OIL
(SHRI K. D. MALAVIYA): (a) The project study
for the Assam refinery submitted by the
consultants recently is under examination.

(b) Firm estimates can be formulated
only when a decision is taken on the report.

(c) For the Assam refinery, an offer from
the Government of Rumania is under
consideration. The offers for the Bihar
refinery are being examined.

(d) The refinery proposed to be set up in
Assam will have a capacity of at least
750,000 tons per annum and Bihar refinery
between 2 to 2°5 million tons per annum ]

REDUCTION IN POLLING HOURS IN BOMBAY
BY-ELECTION

463. SHRI DEOKINANDAN NARAYAN:
Will the Minister of Law be pleased to state:

*(a) the reasons for which the polling hours
in the recent by-election to the Bombay
Legislative Assembly from the Pachora
Constituency was reduced from nine hours to
eight hours; and

(b) whether any complaints have been
received by Government in thin regard?

THE DEPUTY MINISTER OF LAW (SHRI
R. M. HAJARNAVIS): (a) The Election
Commission has, as a rule,
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been prescribing eight hours for poll in all
bye-elections. During the last general
elections also, eight hours poll was the
general rule in all the States except in
Bombay and Kerala, where the poll was for
nine hours and 8J hours, respectively.
Experience has, however, shown that an eight
hour poll is quite sufficient in all places and
no inconvenience is caused to any voters. The
hours of poll in the recent bye-election from
the Pachora Assembly constituency were
accordingly fixed at eight hours.

(b) No, Sir.

SuPPLY OF NEW COINS

*64. SHRX JASWANT SINGH: Will the
Minister of FINANCE be pleased to state:

(a) the reasons for the adequate supply of
new coins being not made available; and

(b) why 25 nP and 50 nP coins have not
been put into circulation so far?

THE DEPUTY MINISTER oF FINANCE
(SHRI B. R. BHAGAT): (a) According to the
information available with Government the
supply of decimal coins is adequate to the
absorption demand.

(b) Twenty-five and 50 nP coins will be
put into circulation as soon as they really
prove necessary. For the present, their
purpose is being adequately served by the
quarter and half-rupees.

DEVELOPMENT OF KORBA AND BISRAM-PUR
COALFIELDS

*65. SHRI RATANLAL KISHORI LAL
sMALVIYA: Will the Minister of STEEL,
MINES AND FUEL be pleased to state:

(a) what are the details of th, plan to
develop Korba and Bisrampur coalfields in
Madhya Pradesh;

(b) whether it is a fact that work in a
particular area in Korba had to
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be abandoned due to bad quality of coal;

(c) what is the total cost so far incurred
by Government on the development of the
above fields and what progress has so far
been achieved in its production programme;
and

(d) how far Government expect to fulfil
the target of the Second Five Year Plan from
these fields?

THE MINISTER or STEEL, MINES AND
FUEL (SARDAR SWARAN SINGH): (a) The
present arrangements are to reach a target of
1.6 million tons per annum of coal production
from the Kobra coal-field by the end of the
current Plan period and to produce another 2-
5 million tons from there with Russian help in
the early years of the Third Plan. A
production of 2 million tons per annum from
the Bisrampur field has also been planned,
but this will be available only by December,
to synchronise with the completion of the
Bijouri-Karonji railway line.

(b) and (c). Information is being collected
and will be laid on the Table of the House in
due course.

(d) As stated in part (a) above no
production of coal is expected frorr the
Bisrampur field or from th< Russian part of
the work in Korb; in the current Plan period.
The targe of 1-6 million tons of coal from tb
workings of the National Coa Development
Corporation in th Korba field is expected to
be reachec
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